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In ,.,,.,,.,,[_;g||1rmquost:1'ceived lrom Sh. Prilu Rn] , Ld.JMFC-01 (Bast) , Sh. P. Bilurgav Ron. Ld. JMFC lEast , Ms Neha
G [,1 JMFC (East) nnd Sh. Kunnl Soul. Ltl. JMFC (East)l<nrlturtloomu Courts regarding change ol duty as Duty JM for the month
oral-1li,,...{.,» ‘Z025. Duty Roster bearing no. S9/CJM/l?.ASTIl(l<DIDELHI, dated 21.01.2025 ls partially modified, as unden-

l\*Sl.lNo. ‘lNatne of the Duty 7 C 7 C Dutylto be S In pm“, of
1‘ 7 . V 7 7 W V performed on’ l

» 1 l Sh. Pritu Raj, Ld.JM"FC-01 (East) H l Sh. P. Bltargav Ran Ld. .J.M.F.C-05 (East),H use N0. 2012, Gulahi Bagh, Delhi govt., R10 Flat No. 30 D. Surya Apartments. Sector-13, 08-02-2025 RIO 0
‘Rohinl. Delhi—110085. Resldance, Delhi. 7 V V

l _ W _ _ _

1 z sh. e. Bhergav Run Ld. J.M.F.C-05 (em), l Sh. Prim Raj , Ld.JMFC-01 (Ease
' 1R1o House No 2012.Gulahl Bagh, Delhi govt. A a"""""5- S“°‘°“'
l . Residence, Delhi. . 13, Rohini, Delhi-110005.
J 3 Ms. Neha Garg, Ld. moo-02 (East) Sh. Kunai Soni, Ld. .IMFC- (Digital Traffic
. R/o Flat No. 1708, Delhi Administration Flats, Court)lEast
t chum Bagh, Delhi ‘2‘°2'2°25 R/0 czmos, Mlliltl Vihar Apartments. Phn==re=nl-1.:-2 Extension, Delhi-110092. _l

l

ll C C Ms. Neha Garg, Ld. JMFC-02 (East)C 4 Sh.Ku olS '.Ld.JMFC- " 1'n- tr
ll Counllliastom (Dlgna B m 15_02_2025 R/oFlat No. 1708, DEllilAdIi'lllllSll'il[lOIi Flats,

Rio C11-105, Milan Vihar Apartments, Patparganj, LP. Gulabl Bngh i ,

09-02-2025 ‘R/0 Flat No. 30 1?, Sum P
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pl ‘,E‘.\ttenslon._Dellu-110092. 7 7
lies: of the conditions in circular No. SSIUWEKSTIKKDIDELHI, dated 21.01.2025. sha 8

(Dee kKum r-1) _
Chleflud al Ma istrate,Ea

Karltard oma otms it - ‘ -
No. -gg3—C.It\TlEASTIKKJJIDelhi Dated: 01.0 .202 " %3@'i\ ‘Fl V5! .

Copy for information to:- - - _
1. The Dd. Registrar General, High Court of Delhi at New Delhi. <§\ Wm mg ‘It _
2. 'l‘he Principal District 8: Sessions Judge [l-lQ,) and West. THC, Delhi. Q. | ‘ '

. The Principal District 8: Session Judge East, North-East, and Shahdara, Karkardooma Con: - 3 E
. The Prindpal District 8: Session Judge, New Delhi, Patiala House, New Delhi.
. The Principal District 8: Session Judge North, and North- Vtest, Rohlnl, New Delhi.
. The Pdncipal Disu-ict 8: Session Judge, South-West, Dwarka, New Delhl.
. The Principal District & Session Judge South, and South-East, Saket, New Delhi.

' ' ' - ' D lhl. ‘
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The Principal Dtsmct & SESSIOD Judge-cum Special Judge, PC Act (CBI). Rouse Avenue, New e
MM C tral and West ('ils Hazarl), New Delhi (PHC) North 8: North West (Rohlnl),'S6u'th West (Dwarlta), South 8:. The C , en

South East (Saltet), North East and Shahdara Karkardootna Courts Delhi.
. The Ld. Secretary DLSA East, Karkardooma Courts Delhi.
. All the Ld. Metropolitan Magistrates, East District, Karkardooma Courts Delhi.

1 . 1e lnchzugc. District Courts Web Site Committee, 'Iis Hazari Courts, Delhi.
13. The lncllerge Computer Branch, Karltardooma Courts, Delhi. (uploading on Layers/Web-Site).
14. Superintendentfitdmn. and Care ‘Mung Branch, Karltardooma Courts, Delhi.
15. lncharge Pool Car, Karkardooma Courts, Delhi.
16. lncharge Cash Bfiilldl, Karkardooma Courts, Delhi.
17. Director of proseoition, Delhi thr. Prosecution Branch, KKD Courts. Delhi.
18. Chief Public Prosecutor, Karkardooma Courts. East, Delhi.
19. The Comroissinner oi Police, Delhi and DCP, East, Deil\I.( Through Chowkl Incharge KKD,Delhi.)
20. The l G (Prison), ‘Ilhur Jail. Delhi! New Delhi.
21- Lock Up lncharge, Karlcardoome, Delhi.
22. information CenteJ[E-Sewn Kendra), Karltardootna Courts. Delhi.
23. Video Conference Room, Karitardooma Courts. Delhi.
24. Web-Site Committee (Computer Blanch].
25. The Secretaries, Bar Association, Ti-lC.PHC. Rohlnl, Dwarka, and Saltet Court, Delhi
25. Oifice Order File.

(Deepu u rt-I]
Chief Judicial Magistrate, East
Karkardooma Courts, Delhi
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